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deserving of encouragement 
and support : 

Ib) aive full scope to tbe concept 
of mixed economy by allowing 
it to operate in all spheres of 
industry Bnd trade, internal as 
well as external, without reser-
vation, except on ground! of 
national security so that 
private and public sectors can 
operate on equal terms; 

(c) remove allikensing restrictions 
inconsistent with national 
objectives and whicb impede 
rapid economic growth, on 
enterpreneurs wbo volunteer 
to set up indlUtrial UDlts 
irrespective of the size of the 
unit; and 

(d) to liberalise export promotion 
schemel with particular stress 
on produc's of allro-based and 
cattaKe industries. 

(iv) reorganise educational system, riabt 
from the primary to the University 
level mort' particularly by establish-
ing a large number of junior 
technical schools to ensure turning 
out of qualified and trained 
personnel, from cr.ftmen to 
scientists, technkians and manaprs. 

Settlll& up All IndIa Leather Board 

10181. SHRI MANGALATHUMA-
DAM: Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased to 
refer to the replYaiven to Uostarred Que.tion 
Ne. 63,0 on the 1·lIh April, 15170 rcaardina 
Ct n~ up All India Leather Board and state: 

(a) whelhel Government have finally 
decided to Ict up a Leather Board as per the 
proposal of the Small Industries Institute 
Board; 

(b) tbe composition of the proposed 
Lealber Board ; and 

(c) whether Kerala's representative will 
also be included in tbe Board ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) No final decision has been 
taken. 

~  aDd (c). Do Dot ar.., 

Applications for ISlue of L1cencell for 
letting lIP Industries In RaJastban 

10182. SHRI R. K. llIRLA: Will the 
Minister of INDUSTRIAL DEVELOPMENT, 
INTERNAL TRADE AND COMPANY 
AFFAIRS be pleased to state: 

(a) the number of applications submitted 
during 1969·70 (0 the Union Government for 
the issue of licences to set up industries in 
Rajastban : 

(bl the n ~r of applications wbich 
bave so far' been disposed of ;. 

(cl by what time the remainins applica-
tions are exp!cted to be disposed of : 

(d) the types of industries for which 
licences have been issued ; 

(e) wbether the industries for wblch 
licences have been Is;ued have started pro-
duction ; and 

(f i the details of the Central assistance 
which is given to these industries? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A 
AHMED) , (a) to I.e). During 19( 9 and 1970 
(upto 315 Marchi, a (otal number of 34 
applications were received for licences for 
setting up of new industnal undertakin81 in 
Rajasthan. Of (hese applications, 18 haw 
been disposed of and the remalnina 16 are 
under consideration. Out of the 16 pendina 
appiications, 6 were received in tbe latter 
balf of 1969 and 10 in 1970. Tbese are 
expected to be disposed of shortly. It may, 
however, be mentioned that as each applica-
tion has to be namaned in detail from 
various angles, it is not possible to indicate 
any eci i~ time limit Within which tIIeIe 
appllcations could be disposed of. 

(d) and (e). Out of the applicatioDl dis· 
posed of, licence has been issued in one cale 
for the manufacture of Cotton and Synthetic 
Yarn. As the licence was Issued only on 
the 30th Januarv, 15l70, it is too early to 
expect the unit to ao Into produc:tlon. 
Besides this licence, "letter of intent" haw 
bee:. issued in four cases and they rellte to 
the manufacture of (il PolytheleDe Baaal 
Shcel8 ; l h) Shot Peening aud Shot Blaltlna 
Machines; (iii) Malted MUle IIId (ivllofant 
Milk Food, 
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If! ('oop"rallve spinning mills are 
c~ e o C e  as ",envers' and r r~  mill;;;. 

The l{ajastlJ"n Cooperativ< Spinn'cg Mills 

Ltd., to whom the licencc h:J., be'."" g:·an:c:d. 

falls In the growers ca'og:JfY i\.cC:l'di'''' to 
the re~ nt pattern "f ."i,tar1".' of the 
~ atiOtlal Co.,perative Development Corpora-
tion. ro er~  spinning mills are rc irt ~  to 

ra ise their block cost as u'1der : 

(i) 60% of the block ,ost to be r i ~  

by way of long-term loan frolll the 
Industrial Fmance Corporation; 

(ii) The remaining 40% of the block 

cost to be contributed as share 

capital by the srowers and Slate 
Government in the ratio' of 1.2. 

Financial assistance is provided by 
Ihe Central Government 10 the 

Slate Governments 10 the exlcul of 

~  of their contribution to rbe 
share capital of these spinnmg mills. 
Tbe State Goveromenl has 
appro ~c e  the Central GovernnJt:nl 

for financial a"istance for the Mill, 
v..hich has been licensed, lind the 

ltJalter is under examinalion. 

Agreement made by C. E D. B. with 
Russin 

101H3. SHRI SURA.! BHAN : 
SHRI KANWAR LAL 

GUPTA: 
SHRI SIiARDANAND . 

Will the Mini,te. or STEEL AND 
HEAVY ENGINEERING be plea;ed to 
slate : 

(a) Ihe delails of the agreement made by 
tbe Central Engineering and Design Bureau 
with Russia : 

(b) how many Engineers and other 
Russians will be invited to complele this 
egretment and for what period: 

(c) how much money will be given to 
tbe Russians aod to the RUbsian Government 

under this t ree en~ ; 

(d) Ihe details of all the agreemenl, 
mado by the C. E. D. B. with foreillD 
,ountfie, in I be la.t one year ; ~n  

(ei bow mucb will be paid to the re.pec· 

tlvc foreJan cOIJnrrie, UDder Ihe aforesaid 

IIfWIDCIIti ? 

THE MINISTER OF STA TE IN THE 
MINISTRY Or STEEL ANO HEAVY 
ENGINEERING (SHRI K. c. PANT): 
(a) to Ie) Hindus:aD Steel Limited have 

entered int" an agreement with Mis Tiaj-
promexpor of t ~ U. S. S. R.. for streDg-
t enin~ the C  E n 0, its c(lnsultancy wing. 
The salient h:aturcs uf the CODlract arc: 

(i) The scope of the Contract is to 

enabl< 1 he CLOB to plan and 
design integrated steel plants. 

Oi I The Conlract will be for a 
period of five years, extondable, 
if required, with the mutal 

con,ent of both the parties; 

(iii) The norms. guiding material and 

"t her documentation required 
for designing iron and steel 
enterprises will be supplied 

within a perL>d of 12 Montha 
from the date the Contract 
comes into effect. 

(iv) Soviet experts, ",.,vering a period 

uf 1500 man-montbs, would be 
deputed to the CEOB aDd would 

work as cODsultants in repfd to 
any project work or preparadon 

of drawings, which the CEOB 
may undertake. 

(v) Ind.an engineers. also covering 8 
pel iad of 1500 man-montha, 
would be sent 10 the U. S.  S. R. 
for trai ning ill their main 
De.igning Institute 'GiprolDClZ' 

and other allied Inllitut08. 

(vi) The payment to the RUllian 
expe.ts would be on the IllUDe 
line, as for other Ruaaiaa 

assisted projects. The paymeut 
to be made for the guidilll 
material, norms and otber docu-

mentation is approximately Re. 
48.5Iuh •. 

ld) HSL !lave Dot entered into aay other 
t r~e ent with any other foreilll country 
during the last one year. 

(e) Does not arWo. 

NaJlab In Fronl of Railway Q_rterl 
10 Kasfurba Nagar (Scn Napr), 

New Delbl 

10184. SHRI M. L. SONOHI: Will 
tbe Minister of RAILWAYS be plea"" to 
.tate : 

Ie) \Whether it it e ~ &hat U. IIIIIlIIi 




